
249 Treaty o f Friendship etc. PHALGUNA *0, 1893 (SAKA) Rty. Budget, 1972-73 250
with Bangla Desh Genl. Disc.

Conscious of the close historical and 
cultural affinities between the peoples of 
India and Bangladesh, the two Prime 
Ministers decide that concrete steps should 
be taken by the appropriate agencies of 
the two Govenmems to strengthen cultural 
relations between the two countries. The 
two Prime Ministers direct that the concer­
ned authorities of the two Governments 
should undertake immediate discussions 
for the signing of a bilateral agreement 
on cultural, scientific and technological 
cooperation.

The two Prime Ministers are fully 
satisfied at tho progress made and the 
concrete results achieved during their talks 
at Dacca and express the hope that these 
understandings and agreements would 

constitute a sound arid durable basis for 
cooperation between India Bangladesh for 
the mutual benefit and prosperity of the 
two countries.

The Prime Minister of India thanks the 
Minister of Bangladesh for the hospitality, 

affection and kindness shown to her and 
her colleagues by the Prime Minister and 
Begum Mujibur Rahman, the Government 
and the people of Bangladesh during her 
visit to Dacca. The Prime Minister of 
Bangladesh expressed satisfaction that the 
Prime Minister of India found time in 
spite of her many preoccupations to visit 
Bangladesh.

The two Prime Ministers express the 
conviction that the bonds of fraternity and 
friendship forged during the freedom 
struggle of Bangladesh and cemented by 
the sacrifices made by the peoples of both 
the oountrtM, shall continue to grow and 
became a vital factor in strengthening the 
forces of peace and progress in Asia and 
the world*

Sd-SMT. INDIRA GANDHI 
For tbe Republic of India

Sd-SHEIKH MUJIBUR RFHMAN 
For the Peopled Republic o f Bangladesh

DR. RANEN SEN (Barasat): We are 
not satisfied. She should narrate a little 
bit of her experience in Bangla Desh. We 
are crying for it.

MR. SPEAKER : Every thing has 
appeared m the radio, T V and so on.

SHRI S. M. BANERJEE (Kanpur) : 
The newspaper reports are something; but 
her narration is some thing different.

SHRI PILOO MODY (Godhra): Her 
personal experience.

MR. SPEAKER : We will have to 
request her to come to the Central Hail 
some time.

Dr. RANEN SEN : Agreed.

SHRI S, M. BANERJEE : That may 
done in the Central Hall. But Sardar 
Swaran Singh can narrate his experience 
here.

MR. SPEAKER : For the present, we 
confine our* elves to the Railway Budget.

12.47 hours.

RAILWAY BUDGET, 1972-73—GENERAL 
DISCUSSION—Contd.

SHRI K. RAMAKRISHNA REDDY 
(Nalgonda) : At the outset, I heartily 
congratulate Shri Hanumanthaiya, the 
Railway Minister, on presenting us a 
surplus budget this year, and I expect that 
in future he will be able to achieve a profit 
also. I also congratulate the railwaymen 
and the officers who have worked hard 
and whose performance in the recent Indo- 
Pak war was excellent. But for their hard 
work and sacrifices, we could not come out 
so victorious.

As regards punctuality, the railways 
have worked very hard and have given a 
good account of themselves for which also 
they deserve the congratulations of the 
House.
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The Railway Administration is now 
divided into nine zones, Central, Eastern, 
Southern, Western, South Central, North- 
Eastern, North-Frontier, Northern and 
South-Eastern. The budget proposals 
presented by the Hon. Minister clearly 
state that maior importance has been given 
to the conversion of metie-gauge into 
broad gauges rather than to opening new 
lines Years ago. the Mackay Committee 
had recommended neatly a thousand 
miles new lines a year. But since 25 year* 
ago not a single inch has been laid in ihe 
unfortunate Andhia Pradesh. There has 
been a big demand Tor laying a line 1'ioni 
Nadikudi to Secunderabad. A survey 
had been ordeicd long ago. The teport 
has been received in the Railwuy Hoaid. It 
is the cheapest line, but still it has not been 
implemented. It connects the headquarters 
of the district of Nalgonda and the mighty 
Project of Nagarjunasagar which after 
completion help in producing more 
than Rs 100 crores worth of rice and sugai 
which will have to be market»d. 
But no trunspoit facilities arc provided 
for the project. Ten years back some 
metre gauge railways were opened, and now 
you want to convert them into broad gauge 
It is, I think, a criminal waste a t this 
juncture. Ihe first prefeien.ee should be 
given to the opening of new lines where the 
people are demanding a new line and where 
there is no line at all. Without giving 
prefeience to this, whore theie is already 
a line you want to convcrt and standardise 
it into broad gauge. 1 think it would be 
proper that the hon. Minister should con­
sider this issue very carefully and modi fy 
the programme in his budget by providing 
for new lines rather than for conversion of 
old lines.

About the Rajdhani Express. Only air 
conditioned coaches are attached, and there 
is no provision for oidinary 111 class 
coaches. I am told that if more coaches are 
attached, the speed of 120 Im . per hour 
will have to be shortened. By this only 
rich people are getting these facilities, and 
you are thinking that for every State

capital, one more Rajdhani Express should 
be introduced. When there is no provi­
sion for the poor and the needy, I do not 
think importance need be gtven to the Raj- 
dhani Expresses. If by reducing the speed 
by 10 km. per hour, nine more coaches 
could be attached, it would be better, and 
so special attention should be given to this 
aspect of the matter.

I find that in long-distance express 
trams, there are as many as 14 coaches 
consisting of air conditioned I Class,AC-III 
Chair Cars, I class, II class, III class (Thiee 
tici) and III Class ( II tier ), etc. But all 
the person who tiavel m the night from 9 
p.m. to 6 am. should be automatically 
provided with sleepei coaches. Instead ot 
pioviding large funds for air-conditioned 
I Class and AC Chair Cats, in Rajdhani 
Express, preference should be given for 
third class passenger who travel in the 
night by providing every one of them with 
sleeper accommodation. I hope the hon. 
Minister will consider this issue very care­
fully and provide for it in this budget, even 
by cutting the high speed of the express 
tiains

Ono more thing That is about misman­
agement. The Kottavalasa-Kirandu! line 
was completed four years back But 
w'ithin four years, it has become unservice­
able and the hon. Minister has asked for 
a renewal of the track to the extent of Rs.
4 crores or so. The average age of a railway 
line is about 30 to 35 years While that is 
so, is this not mismanagement ? Who is 
reponsible for the situation where within 
a period of four years, the sleepers have 
gone bad, and what action have you taken 
against the persons concerned? Who is 
responsible for this? Again you have come 
before the House for a grant. If the hon. 
Minister wants to take up a line, he imme­
diately, straightway, orders one, and if he 
does not want a line, it just lies there. 
Surveys have been made for hundreds of 
new lines and yet no action has been taken 
and they are gathering dust. Why should 
the engineering section in the railways 
continue if you have not taken up any
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work at all on the report of new surveys ? 
The Minister should think about it very 
carefully.

Then, there is so much of duplication 
in the railway organisation. There is lot 
of propaganda done about family planning, 
public ity work and other things which are 
being undertaken in the Northern Railway 
headquarters at Delhi. The same thing is 
being done in other railways also. When 
it is done in the Ministry or at the head­
quarters of other railways, there is no 
reason, why it should be duplicated in the 
Ministry or in other departments of the 
railways.

In the same way, I am told that for 
supplying the materials, there art* organisa- 
t tons in the United Kingdom, the USA, 
Germany and Japan. But whw the materials 
are not coming at all, where is the question 
of retaining such organisations and incurr­
ing a burden of expenditure on them ? 
The hon. Minister lias taken up the 
Bangalore-Guntakal line; 1 do not think ji 
is viable, and to make it viable he has 
enhanced the rates and fares.

But I want to know on what date the 
approval of this august House has been 
taken. If  it has not been taken, are you 
competent to do jt ? I think the hon. Mini­
ster should clearly mention in his reply the 
date on which the House approved Gunta- 
kal-Bangalore enhansed freight and fairs 
proposal. If it has not been taken, why ?
I want to point out that not a single 
inch—I am not saying, not a mile, but not 
an inch—o f new railway line had been laid 
in Andhra Pradesh in 25 years of Indepen­
dence. In tbe recent zonal committee meet­
ing in Parliament House Members from 
Andhra Pradesh requested him to give 
some new lines and to give first preference 
to  Nadikudy Bibinagar line. The hon. 
Minister was kind enough to  say that after 
the Bangla Desh issue was solved he would 
look into it. But in this budget also we 
am not going to get this new line.

In the matter of electrification also, the 
Central Railway gels 606 km. Eastern gets 
1208 km. Western 60 km. Northern 352 
but South Central gets nil. There is also 
no diesel isation in South Central. Only 
Dukshin Express is there. In Mysore, 
Brindavan and some others are given diesel. 
When lie camc to Hyderabad he promised 
to do something but when we see the 
budget we are surprised that not a single 
inch has been provided for in Andhra. 
You are not looking after a person who 
has not one meal a day but you are looking 
after persons who live luxuriously; similarly 
you are not thinking of new lines but of 
conversion of mctre-gauge to broad-gauge. 
Babu Jagjivan Ram is here. This line was 
promised, when he was the Railway Minis­
ter. When he caine to Tipparthi of Nal- 
gonda district, he said he would order a 
survey. But Hanumanthaiyaji has not done 
anything with regard to the above line. 
This project has not even been approved, 
lie  should stop the conversion from metre- 
gauge to broad-gauge and use those funds 
for new lines as per the unanimous opinion 
of the Informal Zonal Committee of the 
South Central Railway. I hope and trust 
the hon. Minister will pay special atten­
tion towards the points that 1 have raised 
and will not give any opportunity to comp­
lain in future.

MR. SPEAKER : At what time would 
the hon. Minister like to reply?

SHRI HANUMANTHAIVA ; At 4.30 
or 5.

MR. SPEAKER : Congress (O) has got
14 minutes, unattached Members have got
15 minutes.

t v* w *  faww ( * m s r )  : 

irare r *  v m r  s r* s  

wnorr j  ^ i%  <rc

wtar* uupt 11
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% *rcr ^rrrV t

1 3 h r s
The Lok Sabha adjourned for 

Lunch uU Fourteen o f the Clock

The lo k  Sabha re-assembled after Lunch 
at five minutes past Fourteen o f the Clock

[M r. DfiPtrrv-SpEAKBR in the Chair] 
REVOCATION OF PROCLAMATIONS 

IN RFLATION TO MANIPUR AND 
WEST BFNGA1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMF AFFAIRS (SHRl 
K C PANT) Sir, 1 beg to lay on the Table 
a  copy each of the following papers (Hindi 
and English versions) under article 356(3) 
of the Constitution

(1) Proclamation dated the 20th Maidi 
1972 issued by the President under 
clausc (2) of article 356 ol the 
Constitution revoking the Piotla- 
mation issued by him on th t 21st 
January, 1972 in relation to the 
State of Manipur, published in 
Notification No GSR 198(F) m 
Gazette of India dated the 20th 
March, 1972. [Placed in Library 
See No. LT-1464/721

(2) Proclamation dated the 20th March 
1972 issued by the President under 
clause (2) of article 356 of the 
Constitution revoking the Procla­
mation issued by him on the 29th 
June, 1971 in relation to the State 
of West Bengal, published in Noti­
fication No GSR 199(E) in Gazette 
of India dated the 20th March, 
1972 f Placed in Library See No 
LT-1465/72]

14 07 lire.
RE  ALLEGED MURDER OF A MEM­
BER OF BIHAR LEGISLATIVE 

ASSEMBLY—Con/d.

w n r m T  wwsft ( w n )  : -

wwr m te v ,  srrc % ft «t?t $ ir r  
f a  m  m m  ft tfto  <ft<> « n f  o %

ftw rr 3 * *  m *p>

t - s r r f s  ft \ w *

w k  snfr |  f trafftft ft ^

fa e r ra  ft 

*rft ft, t m f  ft f»rc<?tTn: 

s f t  fvnrr »r*rr I  i zn srV t m 
$  fap w f t  & m f t

5 ^  ft VTT •

MR DfcPUTY-SPEAKI R What does 
he want to say on this > This relates to 
law and order

TTORcTTT ft

53TcT «TcTT TfTT f

MR DrPUTY SPEAKER I think he 
raised this question in the forenoon also 
It relates to the question of law and oider 
in the State of Bil ar It has already gone 
on itcord when he raised it earlier

*ft ^m rarm r s n w f t : 5ft ft w% 

f  *n«r f̂rfsrft 1 qg f*rc-
qsnft ^  Tm *f> %

sfT*r?r «rrfsF>fwr??r ff tv ran :

5T$V sRffT ft 1 t t w  «N ft
t o w  % sri^rrsr w r r s r

ft Wf W|?T JTtTtfTlTflr f  

* f \ * T  ?ft 1 1 $ft % h

n  5wfsrnrft *rtfr t * ft» fa f ir f t  

=5TTfcr |  f f  fftfft?^  srqft srfrft m  

sft© v t |o  % srfrft *rr f r t  

ft u ra ft trwpnq-xV errOp 

sft * f% r: % apt q v ? r  m ?r%, 

srffcsr ffrnY, fa
»lf |  f a  SlV 5TTr?>

1 ---------

14 08 bra.
RAILWAY BUDGET, 1972 73-OENERAL 

DISCUSSION—Contd.

x m  m  tft«wT (w m ? r)  ^ r -  

v m  t o t  m i  ft

Rly. Budget, 1972-73— 256
Cenl Disc.


